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JULY 1, 1980 236

1264 hrs.
PAPERS LAID ON THE TABLE

EIGHTY-FIRST REePORT OF Law Com-~-
MISSION ON Hinou Wipow REMAR-
RIAGE AcT, 1856 anD ANNUAL REPORT
oF CenTRAL WakrF COUNCIL FOR
1978-79

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P,
SHIV SHANKAR): Sir, I beg to lay
on the Table:—

(1) A copy of the Eighty-first
Report '(Hindi) and English ver-
sions) of the Law Coummission on
Hindu Widows Remarriage Act,

1856, [Placed in Library. See No.
LT—976/80]

(2) A copy of the Annua] Report
(Hindi and English versions) of
the Central Wakf Council for the
vear 1978-79 together with Accounts
and the Audit Report. [Placed in

Library. See No, LT-977/80].
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MR, SPEAKER: I shall take it up.



